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Rs. 107 Crore GST Credit Fraud, One Arrested

Chennai, 16 September 2020 = (5T and Centtul Uscse Depavtment, Chennal (uacer has
arrcseed @ 56 veat old person froin Kodungaivor erea of Chennal ity for committing 2 {3810
credic fraud of Bs, 107 Crore, The arrest was trode afier cartving out detailed investigadon snd
vonducong searches 1o pather evidence,

The person was amcested vesterday and produced bedore the Hon'ble lconpumic Offences
Judge-TT, Fgmaore, Chennai, He was romanded to judicial custady 11290520240,

The case apaingt the artested pesson i3 that be along with some others has jaken GST
zepistraticn 1 the pame of other persons on non-existent addreesse: using  doctored
discutnent 2. ' The putpose of floatng such fctidous companies fs ta coammil GEL credin frands,
Thrse fctitiows companics issued tax invoices 1o vatious business cottes without supplying
any goods or services bo facilite, for a commission, fravdulent availment of CGaT credit by
these business entites. G on such Lhogos invoices way also paid using inpur tax credic bazed
an Faudulent. tax bwoices reccived frotn soeme other ficliious companics opened by the
assnciares of the arrested person and hiz acenunplices, In the process, GET credit frawl of B,
107 Crore on invoice valuc of Rs, 740 Crote was cominitied by the arrested person alung with
his accomplices. The arresied petron was not cooperating with iovestigation. However, he wax
nalilbed after sustained survcillance and arrested following the due process of Taw. The
deparument is on the ook for his accomplices. The depariment aleo identified all the
Liusiness entitics whe bad availed fraudolent GE T credit passed on by the companies floaed by
the arcested prerson and those comparies which passe) an frasdulenr credic to the companies
Qnaled by che arresced person yrd his accomplices.

Furthet imvesiigation is ongo)r,

While e G depariment is conunitted to non-adversatial tan administration and assists
henes) and lawr abiding taxpavers in cotnphing wirth the mx laws, it iz in hot pursul of all those
deliberate tax defauliers, fraodsters and evaders. T'he depatimnent has also obscrved that muny
laspayets onder vestgation wud those whose cooperation is needed for vestipation arc
dodging sumtmons issued by the deparmmnent in the coumse of nvestipadon. All such persins
are warned that not resprending 10 sumtons itsclf constotes an offence tha, carzies a jal term
et s o s,

www.taxguru.in



The GST and Centeal Nxase Depattment, Chenmai Ouer iz happy and cager to provide adeice
and yuidanee i all 1@xpayers, porential tixpavers and consuners coocerning heir G relaled
Frattnalities, provedures and praciices, and to help increase voluntary tux comphiasnee levels and
CONSNMICE IWACTICES,

For all CGonds and Scrvtees Tax (GST) related quetivs, the Cuwals amd Services Lax (GET)
Helpdesk of the CGET and Cenoal Excise Dwepartment located atits Anna Nagar Pleadguaners
office may wlso be contacted by all taxparens and consumers elher in person or by calling uorv
of these nomlers: 26142850, 20142851, 26142852 und 26142633 or by whting 100 Sevakendra-
auler-ini@eov.in
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